
BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI  

Original Application No. 639/2022  

 

IN THE MATTER OF: 

Pritpal Sharma                                                                        ….Applicant  

Versus 

Government of NCT of Delhi & Ors.                                     ..Respondents 

I N D E X 

Si. No. Particulars Page No. 

1. 
Compliance Status Report on behalf of the 

Respondent No. 10, Deputy Conservator of Forests, 

South Forest Division 

1-3 

2. 
ANNEXURE- 1: Copy of the Notification dated 

24.05.1994 4-7 

3. ANNEXURE- 2: (Colly) Copy of the joint 

inspection report and letters sent by answering 

respondent as along with the SDM (Mehrauli) 

8- 24 

4. ANNEXURE- 3: (Colly) copy of the notice and the 

photographs of the premises 

25- 29 

 

 

 

FILED BY: 

 

 

 

 

NEW DELHI                                                      (JYOTI MENDIRATTA) 

DATED: 03.01.2025                              Advocate for the Govt. of NCT of Delhi 
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